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MA. CHAIRMAN: Now, we go on with
the Agenda. Papers to be laid.

15.01hrs. '
PAPERS LAID ON THE TABLE

Memoranda outlining the detailed
actlon taken on the recommendations
contalned In the Seventh and Eighth
Annual Reports of the Commission for
Scheduled Castes and Scheduled
Tribes for 1984-85 and 1985-86

) THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND

DEPARTMENT OF OCEAN DEVELOP-

MENT) (SHRI RANGARAJAN
KUMARAMANGALAM) (On behalf of Shri
Sitaram Kesri): Sir, | beg to lay on the Table

(1)  Acopyofthe Memorandum ((Hindi
and English versions) outlining the
detalled Action Taken on the Rec-
ommendations contained in the
Seventh Annual Report of the
Commisslonfor Scheduled Castes
and Scheduled Tribes for the year
1984-85.

[Placed in Library. See No. LT -
2516/92) .

(2)  Acopy of the Memorandum (Hindi
and English versions) outlining the
detailed Action Taken on the Rec-
ommendations contained in the
Eighth Annual Report of the Com-
mission for Scheduled Castes and
Scheduled Tribesfortheyear 1985
86.

_ [Placed in Library. See. No.. LT-25/792]
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Forest (Conservation) Amendment
_ Rules, 1992

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT) {SHRI RANGARAJAN
KUMARAMANGALAM) (on Behale of Shri
Kamaal Nath): Sir, | beg to lay on the Table
acopy of the Forast (Conservation) Amend-
ment Rules, 1992 (Hindi and English ver-
sions) published in Notification No. G.S.R.
563 (E) in Gazette of India dated the 26th
May, 1992 under sub-section (2) of section
4 of the Forest (Conservation) Act, 1980.

[Placed inLibrary. Sea No. LT - 25/8/92)

Profit and Loss Account and Balance
Sheet of the Department of Telecom-
munications for 1990-91

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
PV. RANGAYYA NAIDU (ON BEHALF OF
SHIR RAJESH PILOT): Sir, | beg to lay on
the Table a copy of the Profit and Loss
Actount and Balances Sheet (on accrual
basis) of the Department of Telecommuni-
cations for the year 1990-91 (Hindi and
English versions)

[PlacedinLibrary. See No. LT-2552/92]
Copy of the Eighth Five Year Plan

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRI SUKH RAM): Sir, | begto
lay on the Table a copy of the Eighth Five’

*Englis h version of the Plan was laid on the Table on the 5 th. August 1992.
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Year Plan 1992-97 (Volume | and Il) (Hindi
version only).

[Placed in Library See. No. LT - 2553/
92]

Notifications under Essential Com-
modities Act, 1955

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRIKAMALUDDIN AHMED): Sir,
| beg to lay on the Table a copy each of the
following Notifications (Hindi and English
versions) under sub-section (6) of section 3
of the Essential Commodities Act, 1955:-

(1)  The Sugar (Price Determination of ,

1991-92 Production) Second
AmendmentOrder, 1992 published
in Notification No.G.5.R.671 (E)in
Gazette of India dated the 7th July,
1992,

(2) The Sugar (Price Determination for
1991-92 Production) Third Amend-
ment Order, 1992 published in
Notification No. G.S.R. 692 (E) in
Gazette of India dated the 28th
July, 1992

[Placed in Library. See No. LT -
2554/92]

Delhi (Milk and Milk Product) Control .

Amendment Order, 1992 etc.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): Sir, | beg to lay on the Table:-

(1) A copy of the Delhi (Mitk and Milk
Product) Control Amendment Or-
der, 1992 (Hindi and English ver-
sions) published in Notification No.

AUGUST 18, 1992
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S.0. 605 (E) In Gazette of India
dated the 6th August, 1992 under
sub-section (6) of section 3 of the
Essential Commodities Act, 1955.

[Placed in Library. See No. LT
2555/92)

(2)  Acopyeachofthefollowing papers
(Hindi and English versions) under
sub- section (1) of section 619A of
the Companies Act, 1956.

() Review by the Government
onthe working of the Goa Meat
Complex Limited, Goa, for the
year 1990:91

(i)  AnnualReportofthe GoaMeat
Complex Limited, Goa, for the
year 1990-91 along with Au-
dited Account and comments
of the Comptroller and Auditor
Generalthereon.

(3) A statement (Hindi and English

' versions) showing reasons for de-
lay in laying the papers mentioned
at (1) above.

[Placed in Library. See. No..LT-
2556/02]

Annual Report and Review on the
Working of Bihar State Agro-Industries
Development Corporation Ltd. Patna
for the Year, 1982-83.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN): Sir, |
beg to lay on the Table:-

(1)  Acopyeachofthefollowingpapers
(Hindiand English versions) under
section 619A of the Companies
Act, 1956:-
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() Review by the Govemment
on the working of the Bihar
State Agro-Industries Devel-
opment Corporation Limited,
Patna, for the year 1982-83.

()  Annual Report of the Bihar
State Agro-Industries Devel-
opment Corporation Limited,
Patna, for the year 1982-83
along with Audited Accounts
and comments of the Comp-
troller and Auditor General
thereon.

(2) A statement (Hindi and English
versions) showing reasons for de-
lay in laying the papers mentioned
at (1) above.

[Placed in Library. Ses. No. LT-
2557/92)

Reports on the Working and Activities
of Bank of Baroda, Bank of India, Bank
of Maharashtra etc. for 1991-92

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTEROF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN
KUMARAMANGALAM) (Onbehalf of Shri-
Dalbir Sinigh): Sir, 1 beg to lay on the
Table:-

(1) A copy each of the following An-
nual Reports (Hindi and English
versions) under sub-section (8) of
section 10 of the Banking Compa-
nies (Acquisition and Transfer of
Undertakings Act, 1970:-

() Report onthe working and
activities of the Bank of
Boroda for the year 1991-

SRAVANA 27, 1914 (SAKA)

(i)

(i)

(v)

)

(vi)
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92 along with Accounts

and Auditors' Report
thereon.

[Placed in Library. SeeNo.
LT-2510/92]

Report onthe working and
activities of the Bank of
India forthe year 1991-92
along with Accounts and
Auditors’ Report thereon.

[PlacedinLbrary. See.No.
LT- 2520/92]

Report onthe working and
activities of the Bank of
Maharashtra for the year
1991-92 along with Ac-
counts and Auditors’ Re-
port thereon.

[Placedin Library. SeeNo.
LT-2521/92).

Repoit onthe working and
activities of the Canara
Bank forthe year 1991-92
along with Accounts and
Auditors' Report thereon.

[Placedin Library. SeeNo.
LT-2522/92)

Report onthe working and
activities of the Central
Bank of India for the year
1991-92 along with Ac-
counts and Auditors' Re-
portthereon.

[Placedin Library. See.No.
LT-2523/92)]

Report onthe working and
activities ofthe Indian Bank
forthe year 1991-92 along
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(vil)

(viii)

(i)

(x)

(xi)

with Accounts and Audi-
tors' Report thereon.

[Placedin Library. SeeNo.
LT-2524/92)

Reportonthe working and
activities of the Syndicate
Bankforthe year 1991-92
along with Accounts and
Auditors' Report thereon.

[Placed in Library. See No.
LT-2525/92)

Reportonthe workign and
activities of the Union Bank
of India forthe year 1991-
92 along with Accounts
and Auditors’ Report
thereon.

[Placedin Library. See No.
LT-2526/92)

Reportonthe working and
activities of the United
Bank of India for the year
1991-92 along with Ac-
counts and Auditors’ Re-
port theron.

[Placedin Library. See No.
Lt-2527/92)

Report onthe working and
activities ofthe UCO Bank
fortheyear1991-92 along
with Accounts and Audi-
tors’ Report thereon.

[Placedin Library. See No.
LT-2528/92]

Report onthe working and
activities of the Dena Bank
forthe year 1991-92 along

AUGUST 18, 1992

)

@)

@)
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with Accounts and Audi-
tors’ Report thereon.

[Placedin Library. See No.
LT-2529/92)

Acopy of the Annual Report (Hindi
and English versions) on the work-
ing and activities of the Andhra
Bank for the year 1991-92 along
with Accounts and Auditors’ Re-
port thereon under sub-section (8)
of section 10 of the Banking Com-
panies (Acquisition and Transfer of
Undentakings) Act, 1980.

[Placed in Library. See No. LT-
. 2530192)

Acopy each of the Annual Reports
(Hindi and English versions) of the
State Bank of India and its subsidi-
ary Banks viz State Bank of Bikaner
and Jaipur, State Bank of Hydera-
bad, State Bank of Indore, State -
Bank of Mysore, State Bank of
Patiala and State Bank of Travan-
core tor the year 1991-92 along
with Accounts and Auditors Re-
portthereon, under sub-section (4)
of saction 40 of the State Bank of
India Act, 1955 and sub-section (3)
of section 43 of the State Bank of
India (Subsidiary Banks) Act, 1958.

[Placed in Library. See No. LT-
2531/92 10 2531-F/92]

A copy each of the following Re-
" ports (Hindiand English versions):-

(i) Report of the Gorakhpur’
Kshetriya Gramin Bank,
Gorakhpur for the year
1991-92 together with
Accounts and Auditor's
Report thereon.
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(i)

(i)

)

v

(vi)

[PlacedinLibrary. SeeNo.
LT-2532/92]

Report of the Begusarai
Kshetriya Gramin Bank,
Begusarai for the year
1991-92 together with
Accounts and Auditor's

‘Reportthereon.

[PlacedinLibrary. See No.
LT-2533/92]

Report of the Sri Visakha
Grameena Bank, Sri-
kakulamforthe year1991-
92 together with Accounts
and Auditor's Report
thereon.

[PlacedinLibrary. SeeNo.
LT-2534/92]

Report of the Prathama
Bank, Moradabad for the
year 1991-92togetherwith
Accounts and Auditor's
Reportthereon.

[PlacedinLibrary. SeeNo.
LT-2535/92)

Report of the Mithila Kshet-
riya Gramin Bank, Laheri-
asaraifortheyear1991-92
togetherwith Accounts and
Auditor's Report thereon.

[Placedin Library. SeeNo.

LT-2536/92)

Report ofthe Banaskantha
Mehsana Gramin Bank,
Patan, for the year 1991-
92 together with Accounts
and Auditor's Report
thereon.

SRAVANA 27, 1914 (SAKA)

(vii)

(wviii)

(ix)

)

(xi)
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[Placed in Libréry.See No.
LT-2537/92] .

Report of the Sahyadri
Gramin Bank, Shimogafor
the year 1991-92 together
with Accounts and Audi-
tors’ Report thereon.

[PlacedinLibrary. SeeNo.
LT-2538/92)

Repont of the Godavari
Grameena Bank, Ra-
jahmundry for the year
1991-92 together with
Accounts and Auditor's
Reportthereon.

[Placedin Library. SeeNo.
LT-2539/92)

Reportofthe AravaliKshet-

* riya Gramin Bank, Sawai

Madhopur for the year
1991-92 together with
Accounts and Auditor's
Repor thereon.

[PlacedinLibrary. SeeNo.
LT-2540/92]

Report of the Chaitanya
Grameena Bank, Tenalifor
the year 1991-92 together
with Accourits and Audi-
tors Report thereon.

[PlacedinLibrary. SeeNo.
LT-2541/92]

Report of the Chandrapur
Gadchiroli Gramin Bank,
Chandrapur for the year
1991-92 together with
Accounts, and Auditor's
Report thereon.
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(i)

(xifl)

(xiv)

(xv)

(avi)

[Placedin Library. See No.
LT-2542/92)

Report of the Damoh
Panna Sagar Kshetriya
Gramin Bank, Damoh for
the year 1991-92 together
with Accounts and Audi-
tor's Report thereon.

[Placed in Library. See Nc
LT-2543/92]

Report of the Bundi Chit-
torgarh Kshetriya Gramin
Bank, Bundi for the year
1991-92 together with
Accounts and Auditor's
Report thereon.

[PlacedinLibrary. SeeNo.
LT- 2544/92]

Report of the Junagadh
Amreli Gramin Bank, Ju-
nagadh for the year 1991-
92 together with Accounts
and Auditor's Report
thereon.

[PlacedinLibrary. SeeNo.
LT-2545/92]

Report of the Bhagirath
Gramin Bank, Sitapur for
the year 1991-92 together
with Accounts and Audi-
tors’ Report thereon.

[PlacedinLibrary. SeeNo.
LT-2546/92)

Report of the VidurGramin
Bank, Bijnor for the year
1991-92 together with
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Accounts and Auditors
Reportthereon.

[PlacedinLibrary. SeeNo.
LT-2547/92)

(xvii) . Report of the Manjira Gra-
" meenaBank, Sangareddy
for the year 1991-92 to-:
gether with Accounts and
Auditor's Report thereon.

[PlacedinLibrary. SeeNo.
LT- 2548/92]

(5)  Acopyofthe Bank of Maharashtra
Officer Employees' (Conduct)
(Amendment) Regulations, 1988
(Hindi and English versions) pub-
lished in Nofification No. AX-1/ST/
5672/88 in Gazette of India dated
the 23rd May, 1992 under sub-
section (4) of section 19 the Bank-
ing Companies (Acquisition and
Transfer of Undertakings) Act,
1970.

[Placed in Library. See No. LT-
2549/92]

Memorandum of understanding be-
tween the Minerals and Metals Trading
Corporation of India Ltd. and Minlstry
of Commerce for 1992-93

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): Sir, | beg tolay on the
Table a copy of the Memorandum of Under-
standing (Hindi and English versions) be-
tween the Minerals and Metals Trading
Corporation of India Limited and the Ministry
of Commerce for the year 192-93.

[Placed in Library. See No. LT-2558/
92]
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Assurances Report
Memorandum of Understanding be-
tweoen the Videsh Sanchar Nigam Ltd.
and the Deptt. of Telecommunications,
Ministry of Communications for the
year 1992-93

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYANAIDU) Sir, Ibeg tolay on
the Table a copy of the Memorandum of
Understanding (Hind and English versions)

betweenthe Videsh Sanchar NigamLimited

andthe Department of Telecommunications,
Ministry of Communications for the year
1992-93.

[Placed in Library. See No. LT-2550/
92]

15.02 hrs.

COMMITTEE ON GOVERNMENT
ASSURANCES

Seventh Report
[Transiation)
DR. LAXMINARAYAN PANDEYA
(Mandsaur): Mr. Chairman, Sir, | beg to
present the Seventh Report (Hindi and

English versions) of the committee on Gov-
_emment Assurances.

15.03hrs
PETITION RE. EARLY MODERNISATION

OF THE INDIAN IRON AND STEEL
COMPANY OF BURNPUR

(English]

SHRIBASUDEB ACHARIA (Bankura):
Sir, I beg to present a petition signed by Shri

J.N. Kar Chowdhury and other workmen
étc., Indian lron & Steel Company, Bumpur,
West Bengal, for early modemisation of the
Indian lron and Steel Company of Bumpur.

[Translation)

SHRI MADAN LAL KHURANA (South
Delhi): Mr. Chairman,. Sir, through you, |
would like to draw the attention of the Gov-
emment towards Kashmir situtation. Paki-
stani fleg was hoisted in Kashmir on 14th
August. Three days earlier to that the Gov-
emment was saying that the situation is
normal and it was considering to hold elec-
tions there. A function was organised onthe
15 August. As per my information senior
officials participated in the function. They
were attacked by the terrorists. When Mr.
Farooq Abdullah says that Kashmiris will
also be made a party alongwith india and
Pakistan at the time of taking decision on
Kashmir, ik becomes a matter of serious
concern forus. It is very wrong and a stepto
disintegrate the country. The way Mr. Jinnah
had divided the nation onthe basis of Hindu-
Muslimtheory, Mr. Farooq Abdullah, whosm
the Government is considering to appoint as
the Chief Minister, wants to divide the coun-
try by adopting three-nation theory. Even
after 45 years of independence Pakistani
flag is being hoisted and Indian Flag is being
insulted in the valley. Itcannotbe tolerated.
Sir, | have the press clippings in which pho-
tos of terrorists wearing masks have ap-
peared in newspapers. The report hascome
in ‘Punjab Kesari with the terrorists taking
out a procassion with arms in their hands.
But the Government objects to the ‘Ekta
Yatra' of Dr. Murli Manohar Joshi. | request
that the Government should make a state-
ment in this regard. The Minister of Home
Affairs is present here. Itis a matter of great
concem for the entire nation. The Govern-
ment should make a statement regarding
the incidents which took place In Jammu,
Doda and other areas in last 3-4 days. This
Is what | want to say through you. (Interrup-
tions)



